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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) : DELHI.

ORDER

The Voluntary Retireineiit of Ms. Devki _Devi, Group~C (earlier Group-D), E.C.

90147/94944803 W/0 Late Sh. Nanci Kishore presently posted in the Care Taking Branch,
North-East District, Ka1"l<ardooiiia Courts, Delhi of this office is hereby accepted on her
request and accordingly she stands relieved from her official duties from this establishment
Wei‘. 00.06.2025 (A/N).

I Delhi
~.‘ __ -‘@if|'\)H3'

Nu 2&1 ‘if, ~ Q 52) Q /PF/Acliniilll/2025 Dated. Delhi ti16£" I " - ~
Copy forwardccl for in Foriiiatioii and necessary action to:—

__;_-

. Personal office of the Ld. Principal District & Sessions Judge. East & North-East Districts. Delhi.
-. The Personal Office of the Ld. Principal District Ba Sessions Judge (HQs), Delhi
. The Lcl. Administrative Civil Judge. North-East District. Karkardooina Courts, Delhi.

. The DDO/‘Assistant Accounts Officer. Accounts Branch. North-East District, Karkardooma Courts.
Delhi with the request to inform the Housing Department in case the official is in possession of
government accominoclation.

5 The PAO. i\loitli~East District. Karkardooiria Couits. Delhi (through Accounts Branch concerned).
ti The A0. Vigilaiice 8: Litigation Branch Central. East 8:. Noitli-East Districts. Delhi.
7. The Dealing Assistant. Appointment seat. Adiiin. Branch-ill, THC. Delhi
N The Blanch lii charge. Adnin.I. II and [ll Tis I-lazari Cotms. Delhi
*1. The Dealing Assistants- Seniority & Proniotion./P&T. Acliniilll. THC, Delhi
In The Dealing official. Leave seat. Ceiitral, East & North-East Districts, Delhi.
I I Pay Bill Clerk & Service Book Seat official- North-East District, KKD, Delhi for necessary action.
l2 The Dealing ofiicial- Pension Cell. North-East District. KKD. Delhi.
I3 TI e Dealing official Layer Seat. Tis Hazari Courts. Delhi.
Me Web-Site Coininittec. Tis l-lazari Courts. Delhi.

I 5. Recriiitincnt Cell. Tis Hazari Courts. Delhi.
tr», Proinotioii Cell. Tis l-lazari Courts, Delhi.

J-.4:

l I7. The Dealing officials. General Branch. Library, Computer Branch, Central, East & North-East
Districts. Delhi.

18. Ms. Devki Devi. Group-C (earlier Group—D), E.C. 9014?/94944803 W/o Late Sh. Nand Kishore
presciiily posted in the Care Taking Branch. North-East District. KKD Courts, Del '

- tsp‘. . Q?/\'°A -mi is rati e Officer (J)
Adniinistra ' n Branch-Ill

O/o Principal District 8: Sessions Judge (I-IQs)1, Deéll.

(Sanjay G.,' ~<
Principal District & Sessions Judge( Qs , 7


